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(b) Financial provision earmarked 
for 1982-83 ¥or construction of roads 
in these States is as follows:—

(Rs. in lakhs)

Mizoram .  ■ ■ .  1334-92

Nagaland .  • ■ . 740-91

Arunachal Pradesh . . .  1273-iG

Manipur .  .  . • 352 -i'5

Tripjra .  .  . .  352 34

Meghalaya .  .  . .  132-13

Total 4093-51

(c) There is a programme for widen-
ing of road Silchar-Aizwal to Na-
tional Highway single lane gtandard 
in' a phased manner.

(d) This work has commenced in 
January, 1982, and i3 expected to be 
completed in the next 4 to 5 years, de-
pending on availability of fundg and 
inter-se priorities.

Industrial production and Finance 
Policy of Government

3241. SHRI TARIQ ANWAR: Will
the Minister of FINANCE be pleased 
to state:

(a) Government policy for the 
financing of the mini cement plants 
and large cement plants;

(b) whether there ^ n°t a contra-
diction in1 the Governments Industrial 
production policy and then industrial 
finance policy;

(c) if not, why go many applications 
are pending before the financial insti-
tutions; and

(d) whether it is a proof o|f Gov-
ernment wisdom to import cement 
spending the valuable foreign ex-
change rather than providing quick 
and timely finance to industrial units, 
implementing cement projects?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POQfJARY); (a) to
(c) The all-India financial institutions 
have been providing financial assis-
tance for setting up of Cement Plants 
as per the policy of the Government. 
The Mini Cement Plants are also eli-
gible for such assistance. However, 
the financial institutions have decided 
to phase out sanction' of assistance to 
mini cement projects since certain 
basic aspects of project viability like 
capacity utilisation and cost of projects 
are required to be determined on the 
basis of experience gained. As on 
28-2-1982, 26 applications from cement 
units, including 20 applications from 
Mini Cement ProjectSj were pend-
ing with the IDBI.

(d) In order to meet the deficit in 
the cement supply in the short-run 
and also to meet the requirements of 
those category of User3 who are not 
eligible to ,get cement out of the levy 
quota, STC or any other State Govt. 
Corporation engaged in such activity, 
Import of cement, either on their own 
account or on account of actual users( 
is being allowed.

Switch over for land under Narcotic
Cultivation to production of food 

grains

3242. SHRI ARVIND NETAM: Will 
the Minister of FINANCE be pleased 
to state:

(a) what is the acreage of land 
under cultivation for tobacco, Opium, 
Ganja and other narcotic plantg sepa-
rately;

(b) to what extent Government had 
stock of such narcotic plant drugs, 
which it is keen to sell off;

(c) whether it is tru«—(as appeared 
in some news papers) that huge stock 
has piled up of these narcotic plant 
drugs inc’uding opium; and
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(d)  what steps Government have 

taken to switch over the acreage from 
such unhealthy plant production to 
production of food grains?

THE MINISTER OF STATE IN 
THE  MINISTRY  OF  FINANCE
(SHRI SAWAI SINGH SISODIA):
(a) to (d). Information is being col-

lected and will be placed on the Table 
of the House.

Landslides  300 km Srinagar-
Jammu Highway ✓

3243. SHRI  RAJESH  KUMAR

SINGH: Will the Minister of DE-
FENCE be pleased to state:

(a) whether there has been heavy 
landslides on the  300KM Srinagar- 
Jammu highway the first week of 
February, 1982;

(b) estimated loss of life and pro-
perty as a result thereof;

(c) whether any relief was given by 
the Central Government; and

(d) if so, the details thereof? 
t

THE\ MINISTER OF DEFENCE 
(SHRlR, VENKATARAMAN); (a) 

No, Sir. '

(b) to (d). Do not arise.  ,

12.00 hrs.

(Interruptions)

SHRI A. NEELALOHITHADASAN 
NADAR (Trivandrum): Yet another

Post Office has been looted in Delhi. 
This matter should be discussed.

(Interruptions)

PROF. K. K. TEWARY  (Buxar): 
Many of us have given a Calling At-
tention Notice. (Interruptions). It is 
regarding West Bengal hospitals and 
the treatment meted out to patients.

MR SPEAKER: It is under my con-
sideration.

SHRI SATYASADHAN CHAKRA- 

BORTY; Please hear us. What is 
happening in the House?

MR. SPEAKER: I have allowed

that gentleman. I will listen to you 
also. Why are you feeling unneces-
sarily agitated?

PROF. K. K. TEWARY; May I know 
what happened to my Calling Atten-
tion?

MR SPEAKER: It is under my 
consideration.

SHRI K. LAKKAPPa (Tumkur): It 
is a very serious matter. A patient 
has died in West Bengal Hospital. It 
is a very serious matter

J  '

MR. SPEAKER; It is under my 
consideration.

(Interruptions)

3*) : fV?$fV if  WT3T. . . .
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SHRI SATYASADHAN CHAKRA. 
BORTY (Calcutta South): What is
the law and order situation in Delhi? 
The Post Office has again been looted. 
Security box has been looted. (Inter-
ruption). The Home Minister should 
make a statement.
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PROF. K. K TEWARY; May I take 
it—it is under your consideration?
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